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Tuegday, March 18, 1980/Phalguna 28, 
1801 (Saka). 

The LeJk Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Indo-Bangladesh Joint Rivers 
CommisSion 

·102. SHRI AMAR ROYPRADHAN: 
SHRI KRISHNA PRATAP 

SINGH: 

Will the Minister ot ENERGY AND 
IRRIGATION AND COAL be pleased 
to .tate: 

(a) whether the Indo-Bangladesh 
Joint Rlivers Commission had a round 
of ta:ks in the last week for }'ebruary, 
1980, OIl the question of sharing river 
waters between the two countries; 

(b) if so, what specific issues wer..! 
diacusst!d therein \ and what decisions 
were taken as a result thereof'; and 

(c) 1 he steps bein2 taken to imple-
ment the same? 

TIlE MINISTER OF ENERGY AND 
I$UGATION AND COAL (SHRI A. B. 
A. GHANI KHAN CHAUDHURY): (a) 
to (c). The 18th meeting Of the Indo-
Bangladesh J oint Rivers Commission 
was held at New Delhi between the 27th 
and 2gth February, 1980. Discussions 
took place on the Augmentation of the 
cb7 •• qon flows of the Ganga, a task: 
entruted to the Comm181loD. in the 
NO\7ember 1977. Agreement on the 
sharing of the Ganga Waters at 
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Farakka and on Augmenting its flows, 
as well as On issues relating to the shar-
ing of the Tista waters. 

The difference. on tbe 1Uue ~ asso.-
ciation ot Napalm the study 01 Bani)'" 
desh proposal pe~ It J8 propOsed 
to resume the meetin. ear~ tor finalis-
Ing the record of dIscussions including 
the &r$S o~ dJ.t!erence~ 

SHRI AMAR ROY PRADHAN: The 
question is very much related wIth the 
life and death problem Of Calcutta 
port. Calcutta cIty is the beart of West 
Bengal. The Calcutta port requires a 
minlmum of forty thousand cusecs of 
water even during the lean season. For 
thIS purpose, India had proposed the 
Ganga Brahmaputra Canal and Tista 
Mahananda Project to improVe the dry 
season flow of Ganga. The discussions 
had, however, to be discontinued due 
to the fact stated in the reply. Further, 
it is clear from the impression expres-
sed by Shri M. Dubey, High Comnus-
sioner in Dacca and the press statement 
made by Shri Anwarul Haque, Irriga-
tion Minister of Bangladesh on 5th 
March. 1980 that Bangladesh dell bera .. 
tely blocked the consideration of 
various schemes for over two years by 
propOSing to enlarge the scope of 1977 
agreement by way of inclUSion of Nepal 
in the agreement. In view of this, 1 
would like to know clearly fronl. the 
hon. Minister. (a) whether the Govern-
ment is ready to include Nepal in Joint 
River Commission, (b) whether the 
construction Of Tista River Dam will 
continue, and (c) what are the positive 
steps that are going to be implemented 
just to improve the dry season flow of 
Ganga if Bangladesh stands in the 
way? 

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: You are fully aware that this 
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understandin~ was reached by the 
Janata Government ... (Interruptions). 

MIt. SPEAKER: It is just a statement 
of tact. You just take it. Some Gov" 
ernment has to do this and the then 
Government did It. 

SIml A. B. A. GHANI kHAN CHAU-
DHRI: This is an international agree-
ment and in these matters, we have to 
act within the provisions of the agree-
ment. According to the provisions 01 
this agreement, first review will be due 
in November, 1980. So, in that review, 
we can discuss many matters, but at 
present, as things stand, we have to go 
according to the provisions of this 
Ganga Water Agreement of November 
1977. And the same thing applies to 
Teesta. I would like to tell the han. 
Metmber that the OUr stand has al-
waY!' been that it is a dilateral agree-
ment; and We stand by this bi-lateral 
agreement even to-day. 

SHRI AMAR ROY PRADHAN: It is 
clear that in the regime of Janata 
Party, the Janata people who were on 
the other side used to say that it was 
due to the fault of the Congress regime, 
that the Ganga river Bow was not pro· 
per. Now we have the Congress 
regime, and they are also saying similar 
things. Some daily newspapers Of Cal-
cutta have published. a statement under 
the caption, "Farakka pact to go"; and 
the statement w';s made by OUr hone 
Mini!ter of Irrigation, Mr. Ghani Khan 
Chaudhuri. I '\vould like to know 
whether the MinIster made it serious-
.ly, Or did he do it in conni-
vance with the Bangladesh Minister, as 
a political stunt? 

SHRI A. B. A. GHANI KHAN CHAU~ 
DHURI: Whatever I have said, I have 
said like this, viz. that the Janata Party 
has totally overlooked national inte-
rests, and that is why the Calcutta Port 
is bleeding to-day. They have never 
cared for the preservation Of the Cal-
cutta Port. We haVe to look mto that 
aspect when the time comes; and that 
can only be donc, with 40,000 cusecs of 
water. 
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SHRI A. B. A. GHANI KHAN CHAU-
DHURI: A~ I have said at the very out-
set, this is a bllateral agreement, abd 
We stand by that. 

SHtRlI KRISHNA CHANI)RA HAL .. 
DER: The Minister just says that he is 
eager to uphold the national interests. 
lIe has said that 40,000 cusecs of water 
is necessary for the Calcutta Port in 
lean months. This is a short term 
agreement. .Kiter the expiry of this 
period of' 3 years, will the Minister or 
Government assure that Government 
of India will supply 40,000 cusec.& 01 
water in lean months to the Calcutta 
Port? 

SHRI A. B. A. KHANI KHAN CHAU-
DHU13.I: No categorical statement. It is 
an understanding between two 
sovereign Governments. In the prOvi-
sions ot the agreement, it has ~en 
written that in the event of this long-
term Plan not succeeding. the agree-
ment does not come to an end autom.a-
tically. The provision is like thiS, viz. 
that the Joint River Commission win 
refer the matter to the resoective Gov-
ernrr...ents. '11hi9 is the state 
of affairs. TOen obviously, the ~ 
tive governments will give a deci~on 

this way or that way. Then we wiD 
be guided by that. A t the present 
moment, Mr. Speaker, I cannot tell any-
thi ng to the 1:1 0U Se on this issue. 

SHRIMATI GEETA MUKHE!R.TEE: 
In view Of the fact that there win be a 
review of this agreement in November 
1st 1980, whether the Central Goyern-
ment will stick to 44,000 cusecs of water 
in that revie~· itsel!. 
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MR. SPEAKER: He has already re-
plied to that. 

SHRI CHITTA BASU: It is clear that 
Calcutta Port needs 40,000 cusecs lof 
water. After the agreement, only 10-
12,000 cusecs of water has been made 
available. In view of this, whether the 
government proposes to ensure 40,000 
cusecs of water which is the minimum 
requirement by reviewing the agree-
ment in November 1980 and 1982 also 
if the review dC'es not yield that result, 

MR. SPEAKER: He has already re-
lied to that question. 

SHRI CHITTA BASU: whether he 
considers that it is not possible to en- /' 
tsure the minimum requirement of 
Water under the existing agreement, if 
so, whether he considers to have a dis-
cussion at the political level with the 
Government of Bangladesh to abrogate 
the decision itself. 

MR, SPEAKER: That is what they 
have exPlained. 

(Interruptions) 
MR. SPEAKER: He has already re-

J>lied to that. 
SHRI CHITTA BASU: He has not re-

plied to that. 
MR. SPEAKER: He has replied to 

Teplied to that. 
SHRI A. B, A. GHANI KHAN CHAU-

DHURI: The difficulty of the other side 
is that they are overlooking one basic 
~ r-t. Tile Congress Government under 
.Jte leadership of Mrs. Indira 'Gandhi 
never pursued an opportuDJ.st.t,c pOlley 
in the international arena We have 
come to an understanding, good or bad. 
This understanding was arrived at by 
the Janata Party and we just cannot 
tear it off as a SCrap paper. Naturally, 
When the time comes, We will certain 
eonsider that aspect. 

(Interruptions) .... 
MR. SPEAKER: Nothing should be 

recorded. 
(Interruptions)· • 

SHRr SONTOSH MOHAN DEV: 
Whether the lV"lnlster is aware of the 
tact that Karim Ganj town which is a 
border town Of Bangladesh is threaten-

ned with erOSiOn because ot the cons-
truction of a dam by Bangladesh on the 
other side of the river. 

SHRI A. B. A. GHANI KHAN CHAU-
DRURI: That does not arise out of this 
question. 

Construction 01 Nawada Dam on 
Tapti River iD. M.P. 

*103. SHRI SHIV KUMAR SINGH 
THAKUR: Will the Minister of ENER-
GY AND IRRIGATION AND COAL be 
pleased to state: 

(a) whether a survey for the cons-
truction of Nawada Dam on Tapti 
River in Madhya Pradesh bas since 
been completed; 

(b) if so, when the construction of 
the dam will be taken in hand and 
the time by which it is expected to 
be completed; and 

(c) the time by which irrigatio. 
facilities will be provided to the far-
mers and the expected area to be 
brought under irrigation? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI A. B. 
A. GHANI KHAi'I CHAUDHURI): (a) 
Yes, Sir. 

(b) and (C). This is a joint scheme 
of Maharasbtra and Madhya Pradesh. 
The Project Report is still under I!re-
paration with the two state Govern-
ments. After the project is accepted 
by the Planning Commission the work 
thereon will start. In the absence cf 
the project report it is not possible at 
tbis stage to indicate the time by whiCh 
the project work would be completed. 
On completion, the project is expected 
to irrigate 59,849 ha. in Maharashtra 
and 401691 ha. in Madhya Pradesh, 
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